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$[Dr. B. V. KESKAR: 1 cannot say
how many, but most of the papers
publish them in some form or the
other.]

Pror. G. RANGA: Is it not a fact
that the publication of these things in
the newspapers makes the radio more
popular and attracts more people to
listen to the radio programmes?

‘Dr. B. V. KESKAR: That is also one
aspect of the question.

DEVELOPMENTAL  SCHEMES OF STATES FOR
INCLUSION IN THE PLAN

*493. SHRI H. C. MATHUR: Will the
‘Minister for PLANNING be pleased to
state whether it is a fact that each of
the State Governments has been asked
{o carry on a scientific and regular
survey for the drawing up of develop-
mental schemes for inclusion in the
Plan; and, if so, whether the State
Government are doing so?

‘FTuE DEPUTY MINISTER ror IRRI-
GATION anp POWER (SHrI J. S. L.
Harar): Surveys and studies of re-
sources, needs and practical possibili-
ties are a normal and continuous
aspect of planned development. States
have been asked to indicate the irri-
gation and power schemes which they
have in view for the next plan and in
respect of each scheme the stage
reached in its investigation. States
are also being addressed on the sub-
ject of preparation of district and
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local plans which will call for surveys
of local resources and needs. Finally,
with the assistance of the States, a
large number of investigations into
social and economic problems have
been begun through universities and
other research institutions under the
direction of the Research Programmes
Committee of the ‘Planning Commis-
sion.

Sur1 H. C. MATHUR: May I know
whether all the States have set up
regular administrative machinery for
a comprehensive survey?

SHrI J. S. L. HATHI: All the States
have not set up such a machinery for
the survey but there is the Develop-
ment Branch of the administration
which would normally be doing this
work.

Surt H. C. MATHUR: Is the Gov-
ernment aware that a majority of the
States have not conducted any survey
and that when schemes are called for
by the Central Government, these
schemes are submitted without any
survey being in possession of the Gov-
ernment and without the State Gov-
ernments knowing the full picture?

SHRI J. S. L. HATHI: The Planning
Commission is fully aware of this fact.
So far as irrigation and power are
concerned, the Committee which is
being set up has asked the States to
intimate the stage which the investi-
gations have reached. That Com-
mittee is getting a manual prepared
for the investigation showing the
method according to which the in-
vestigation will start. We are also
thinking of deputing officers from
here to go and see on the spot whe-
ther the investigations are being
carried out on the particular lines so
that after the investigation report
comes, it is not kept pending here and
again sent to the States for making
changes. So we are thinking of
deputing officers to the spot to see
whether the investigations are carried
on in a proper way. Then it would
not take much time after the complete
investigation reports are received.
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Surt H. C. MATHUR: Does the
Minister realize that my question is
not confined only to irrigation and
power? My question is an all-
embracing one. What about the other
sectors of planning?

Surr J. S. L. HATHI: I understand
that the hon. Member's question does
not relate to that but this is one of the
branches about which I have an ins-
tance. For the others, the Planning
Commission is addressing a letter and
our Advisers will see that these are
done properly.

Surr H. C. MATHUR: May I know
whether it is a fact that the Ministry
has already asked the State Govern-
ments to submit their schemes in res-
pect of irrigation and power for the
next Five Year Plan?

Surr J. S. L. HATHI: Not actually
‘to submit the schemes but what the
‘Committee has asked is to state the
schemes for which investigations are
being carried on, at which stage the
investigations are and whether the in-
vestigations are completed so that this
‘Committee may have an idea as to
-what works are being carried on.

Smart H. C. MATHUR: Am I to
-understand that the Ministry will
insist on a full survey being made
before any of these schemes are in-
cluded in the next Five Year Plan?

Surr J. S. L. HATHI: Which parti-
cular schemes are you referring to?

Surr H. C. MATHUR: Before any
:scheme is included in the next Plan,
‘w'll the Ministry insist that a full and
-comprehensive survey is already made
by the State so that there is no hotch-
potch and that we have a regular
plan?

Surr J. S. L. HATHI: All possible
-care will be taken to see that the
-schemes are properly investigated.

Pror. G. RANGA: Have Govern-
ment considered the possibility—and
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if they have not, will they do so at
least now—of welcoming private or-
ganizations of farmers interested in
any one particular local project to get
their ideas of schemes investigated by
fully competent and qualified private
engineers and sending them up to the
Planning Commission so that they
might be able to supplement the work
of the State Governments and the
Planning Commission may send them
back again to the State Governments
to be scrutinized so that it might help
them to get more schemes investigated
within the same time?

Surt J. S. L. HATHI:

Which
schemes?

Pror. G. RANGA: Irrigation schemes

or flood control or river conservancy
schemes.

\ '

Sarr J. S. L. HATHI: If is a
smaller or minor irrigation scheme,
that is a different matter but if it is a
bigger project, it would not be possi-
bie for the local people. So far the
State Governments are being asked
to take up with the local boards or
gram panchayats the minor needs
that should be included in the minor
irrigation schemes; but it would not
be possible for the local people to in-
vestigate the bigger projects,

it

Pror. G. RANGA: To the extent
that they do get these investigations
made at their own cost, with the help
of their own local organizations, would
it be possible for the Planning Com-
mission to welcome the submission of
such schemes to them so that they can
get more and more of these things in-
vestigated within the same period?

Surr J. S. L. HATHI: Perhaps it
would not be possible to receive
directly by the Commission, but even
under present arrangement, I may in-
form the House that under the local
works rules minor irrigation is one of
the subjects for which certain amounts
have been sanctioned and allotted to
different States on a population basis.
There are 4 or 5 categories of which
local work on minor irrigation is one
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and if some voluntary organisation
undertakes to have that work done by
contributing 50 per cent., the State
Government takes up that programme.

Surt PRASADARAOQ: Before going
to the Second Five Year Plan, will Gov-
ernment see that all the schemes in-
cludeu 1n the First Five Year Plan are
taken up?

Surr J. S. L. HATHI: It is actually
the idea that all the five schemes
which were included in the Fi.st Five
Year Plan should be taken up.

MaJs.-GENERAL S. S. SOKHEY: So it
seems that there is no proper scheme
for carrying out surveys and the
Planning Commission has to send out
people to see whether the thing is
done properly. Would it not be bettier
if the Commission itself were to carry
out all sucy surveys?

Surr J. S. L. HATHI: It would not

be possible.

INDUSTRIAL DEVELOPMENT CORPORATION

%484, Sur! H. C. MATHUR: Will the
Minister for COMMERCE AND INDUS-
TRY be pleased to refer to the answer
given in the Council to starred ques-
tion No. 266 on the 14th December
1953, and state the steps so far taken
to set up an Industrial Development

Corporation?

Tae MINISTER ror COMMERCE
(Sur1 D. P. KARMARKAR): The scheme
for the setting up of an Industrial
Development Corporation is wunder
consideration.

Surr H. C. MATHUR: What pro-
gress has been made during the last
three months? May I know whether
any concrete steps have been taken
within these four months?

Surr D. P. KARMARKAR: Sir, it
would be unwise to give progress
piecemeal, but I can tell the hon.
Member that it is a new idea and,
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therefore, new difficulties have to be
considered. Now the Planning Com-
mission, the Finance Corporation and
the other financial agencies come in
and the matter does require consider-
ation.

Surr H. C. MATHUR: 1 do not con-
test that more time is required but
would the hon. Minister give us some
indication of the progress made towards
the establishment of this Corporation?

SurI D. P. KARMARKAR: No, Sir,
it is not practicable to give progress
from time to time.

Pror. G. RANGA: Have they decid-
ed upon this principle whether they
will have this Corporation or not?

Surr D. P. KARMARKAR: Very
broadly, yes.

Surr M. VALIULLA: What is the
capital to be invested?

Mgr. CHAIRMAN: “Under consider-

ation.”

Sur1 B. C. GHOSE: I presume that
the answer refers to the Government
sponsored Development Corporation
and not to the privately sponsored
development corporation; or, is the
answer comprehensive in regard to
both?

Mgr. CHAIRMAN: Does this answer
refer to the Government-sponsored
Industrial Development Corporation?

Surr D. P. KARMARKAR: Yes.

and not to-
some industrial corporation which is
being sponsored by some private
agencies.

Surr D. P. KARMARKAR: Not to
the private one.

Surt B. C. GHOSE: Is the hon.
Minister aware that there are one or
two industrial development corpora-
tions suggested to be set up in this.
country?



